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(a) whether Government have made 
any assessment to find out the additional 
requirement of road transport both for 
passenger traffic by connecting the remote 
areas and also carrying goods from one part 
of the country to another during the remain-
ing part of the plan period ; 

(b) if so, the details thereof; 

(c) whether Government are aware that 
financial stringency is hampering the growth 
of road transport in our country ; and 

(d) whether Government propose to lay 
down the norms whereby the State Road 
Transport Authorities should give the benefit 
of road transport to rural people even when 
it is not remunerative and also improve the 
present financial allocatiOI so that both the 
Government and private sector agencies 
expand the road transport to achieve the 
above objectives? 

THE MINISTER OF STAT IN THE 
MINISTRY OF SHIPPING AND TRANS-
PORT (SHRI Z.R. ANSARI): (a) to (cI) 
The assessment of requirements of passenger 
Road Transport is a continou process and 
forms a part of an.nual . tate plan discus-
Sions, where requirements of finances and 
the additionality of physical in-ruts arc 
taken into account. Rs. 1125.55 crores are 
provided for in the States Sector in the Sixth 
Plan for road transport development. Special 
transport needs of rural and hilly areas are 
also kept in view for making financial 
allocations. 

For facilitating inter- tate Goods Trans-
port and meeting the additional demands, 
the requirements of number of National 
Permits and zonal permits are periodically 
assessed and revised. The total allocation 
as of today is 24,900 national permits and 
22,196 zonal permits. According to the 
RBI's policy, all genuine need of bank 
finances for purchase of chassis arc being met 
by the banking sector. 
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Survey of Y crraguntla-NandyaJa Railway Line 

9086 : SHRr K. OBUL REDDY: Will 
the Minister of RAIL WAYS be pleased to 
state: 

(a) whether Ycrraguntla-NandyaJa rail-
way line will be taken up for survey; 

(b) how much money has been sanc-
tioncd for survey work; 

(c) has the survey wor! begun, if not, 
when the Government will begin the survey 
work? 

THE MINISTER OF RAILWAYS 
(SHRI A.B.A. GHANI KHAN CHOU-
DHUR Y) ; (a) Y s. 

(b) Rs. 9.56 lakh . 

(c) Yes, th~ \-\-01'1-.. has commenced. 
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